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(c) and (d) In view of (b) above.que. 
lion does not ari .. 

[Engfsh] 

AMOUNT PAID BY SCI TO GRE.E.IC. 
COMPANY 

2101. SHRl HARI KlSHORE SINGH: 
SHRl RAM VILAS PASWAN: 
SHRl CHANDRAJEET YADAV: 

W:lI the Minister of SURFACE TRANS-
PORT be -p,eased to state: 

(a) whether the Shipping Corporation 
of India chartered a 32 yeaTh old Greek 
vessel M.V. F.bi for six months to carry 

-pa&engers from Madras to Port &air 
withow call ng for any global tenders; 

(b) whether the Sh;pplng Corporation 
of India have paid heavy amouDt in 
fOie;.gn exchmge fOT faJure of the vessel 
to ob:ain the mmdatory 'A' cer.ifica:e for 
Ie'" worth:ness; 

(c) if so, the rerasoll8 for fiouting the 
norms for invi" ng global tenders; 

(d) the total amount paid by the Ship-
ping Corporation of lndi·a :0 the Greek 
c~mpany in accordance with the charter 
agreement; 

(e) whether the Governmen: have made 
any inqu.ry into .he gross irregularity com-
mitted by the Corporation; and 

(f) f so, the de. ails thereof stating the 
relc:ion of the Governmen, with regard 
thCireto ; 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRl JAGDISH TYTLER): (a) The 
Shipping Corporation of Indh Ltd. cbar-
tered the paS6enger vessel m.v. Fibi foe 
operation on mainland-Andam311 services, 
after following .heir well established pro-
cedure of floating enquir es through em-
panel'ed Indi::m and foreign sbipbrokcn 
who submit offers on a gTobal basis. The 
procedure followed by the SCI is an ac. 
cepted prac :ce in international shipping 
market, which glves w der coverage for 
tlte particular types of sh'P6 a'V'ailable glo-
bally at the DHNt compc.itive mt.es at 1 
terms. 

(0) No, Sir. 

(c) Do not arifIe. 
(d) The total II.DlQUDt of ~ 

choa:r er hire paid to the owner of the 
vessel .iIl 23-7-93 is US $ 11.50 lakhs. 

(e) No, Sir. 
(f) Do Dot arise. 

REPATRIATION OF CHAKMA 
REFUGEES 

2102. SHRl SHRAVAN KUMAR 
PATEL: 
SHRl SANAT KUMAll MAN-

DAL: 
SHRI VILAS MUTTEMWAR: 
SHRl CHITTA BASU: 
SH.RI SUDHIR GIRl: 
DR. JAYANTA RONGPl: 

WJI the Minister of EXTERNAL AF-
FAIRS be pleased .0 state : 

(a) whether any agreement bas been 
reached w.th Bangladesh for the repatri-
ation of Cha.kma refugees recently; 

(b) whether these refugees refused to 
return to that country unle;s their 13 point 
ch.Irter of demJ.lXIs wele ru.fuled; 

(c) whether the Government bave takn 
up these issues with :bat country 40 eDSUfC 
the early re urn of these refugees; 

( d ) if so, the details thereof and the 
steps taken by tlie Govornment in this 
regard; 

(e) whether the - Foreign Min'stor of 
BaD"iLadesh put forward any proposal re-
~arding invita.ion to a delegabon of re-
fugees to visit Chit-.:agong Hill Trac:t8; and 

(f) If so, the details thereof and rea.. 
ponse of Chakma leaders thereto? 

THE MINISTER OF STATE IN nIB 
MINISTRY OF EXTERNAL AFFAIRS 
(SH.RI R. L. BHATIA); (a) Yes, Sir. 
A det:liled undel'~t..nding, in 1 ne w:th the 
agreemen, between the .Wi) Prime M.ni .. 
ters, WiIS reached durilg tile Commun.ica-
cation M ni6;er of Banglade&b, Col Oli 
Ahmed's visit in May 1993. 

(b) Yes, Sir. 




